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lishing a corrigendum to Government

. Notification G.S.R. No, 1408, dated the

, 16th September, 1967. [Placed in Lib~
rary. See No. LT-111|68.]

ANNUAL REPORT OF THE FERTILISERS
AND CHEMICALS TRAVANCORE LIMITED,
1966-67 AND OTHER RELATED PAPERS

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (PROF. SIDDHESHWAR
PRASAD). Madam, on behalf of
Shri K. Raghuramniah, I beg to lay on
~the Table, under sub-section (1) of
section 619-A of the Companies Act,
1959, a copy each ol the ifollowing
papers: — ) e

(i) Annual Report and Accounts
of the Fertilisers and Chemicals
Travancore Limited, for the year
1966-67, together with the Audi-
tors Report on the Accounts.

K (ii) Review by Government on
the working of the Company.

[Placed in Library, See No.
145|68 for (i) and (ii).]

LT-

Tre Post OFFICE SAVINGS CERTIFICATE
(FIRst AMENDMENT) RuULES, 1968

SHRI K. C. PANT: On behalf of
Shri Jagannath Pahadia, I beg to lay
on the Table, under sub-section
(3) of section 12 of the Government
Savings Certificates Act, 1959, a copy
of the Ministry of Finance (Depart-
ment of Economic Affairs) Notifica-
tion G.S.R. No, 137, dated the 10th
January, 1968, publishing the Post
Office Savings Certificates (First Am-~
endment) Rules, 19ff168. [Placed in
Library. See No. LT-113{68.1

PRESENTATION OF PETITION

SHRI KRISHAN KANT (Haryana):
Madam, I beg leave to present a peti-
tion signed by five petitioners regard-
ing certain grievances c¢f the plot-
holders of the Greenfields Colony on
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Mathura Koad in Gurgaon District,
near Delhi Border.

Srpiias

MOTION OF THANKS ON THE
PRESIDENT'S ADDRESS—continued.

SHRI 8 K. VAISHAMPAYEN
(Maharashtra): Madam Deputy Chair-
man, I deem it a privilege to have
beer called upon to speak now and
to support the motion of thanks on
the President’s Address. We area
grateful to our President for his
thought-provoking Address. The Ad=
dress is a broad and comprehensive
survey touching all aspects of our
national life,

Y

The country is passing through =
stage in history when we need to be
cautioned, warned and shown the
right direction. The President in his
Address has ably dong so. Good words
and good advices are to be followed
and acted upon. But due to short-
sightedness or weak and  hesitant
minds we not only do not follow them
but we forget them soon., A time has
come when we should change and
with determination and steadfastness
apply ourselves to the tasks and end-
eavours set out by the President in
his Address to Parliament,

It is true that over the last three
or four years the country has been
passing through difficult times. We
have lost two of our great leaders.
We were face to face with Pakistan
in an unfortunate conflict. Nature
had frowned on us and famin® and
scarcity stalked the land. The nation,
as one man, tried to overcome all
these calamities and has been struggl-
ing stil to come out of these difficul-
ties. And then as a consequence of
the general elections we are again
confronted with an extremely com-
plicated but delicate and unprecedent-
ed situation.

India is now on the crest or thres-.
hold of developments of a serious
consequence in her history. Much
depends on how we try to learn from
the trends which are visible and how
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we try to mould them. The gemeral
elections have proved to be like the
old mythological “Samudra Mapthan”
a churning of the multitudes nf human
feelings, emotions and aspirations
This Samudra Manthan has given us
the rectar of some approaches and
a polson of certain evils.

With all the reverses, the topplings
and the phenomena of defections it
has been clearly demonstrated that
the people of India have an un-
shakeable faith in democracy and the
democratic way of life. Secondly the
Congress has been returned as a uni-
fying force at the Centre and with all
its failings continues to play this role.
This clearly pointg out the anxiety of
the people to see that India stands as
a nation and that the unity of our
people is maintained. This is the
nectar emerging out of this Samudra

Manthan.

However, the features which cause
concern are the multiplicity of forces
- and their narrow objectives and ap-
proaches. The emphasis on federa-
lism need not be a matter of worry,
but trends of falling out will weaken
the forces of national unity.

The other evils which should not be
overlooked and under-estimated arise
from the political positions secured by
the feudal overlords, the monopolists
and the communal elements. These
forces are preparing for an onslaught
on democracy and secularism, on the
very foundations of our march to-
. wards socialism. This is the poison
in its deadliest form which has emerg-
ed from this Samudra Manthan.

It is in this context that the warn-
ing given by the President about the
divisive forces assumeg a great signi-
ficance. It is a warning which, if
not heeded, would mean the doom of
everything we hold dear-—democracy,
unity and the very nation about which
everyone of us talks so loudly. Let
us remember that India has a role to
play in this strife-stricken world. 1f
the very foundations of the Indian
polity are going to crumble, how can
India of Nehru's dream play its part?
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There are forces which have been un-
leashed to destroy this. Let us show
the eourage and strength to confront
these dark forces.

Democracy can survive only if there
is an atmosphere of discussion, an
atmostphere of give and take, an
orderly behavicur and respect for law
and order. Secularism can survive
vnly if the people rise above religion
and community, understand each other
and show tolerance.

Unfortunately, Madam, this very at-
mosphere has been vitiated and wrong
tendencies bread due to which the
people—students and youths, workers
and teachers and even government
servants are dragged into a state of
recklessness. Disregard for public
property, subversion of authority,
violence and lawlessness, these seem
to become the common and normal
mood of public life,

I have tried to collect facts about
the protests, demonstrations, fasts, and
so on, by the varlous sections over the
last three years, i.e. 1965 1966 and
1967. The press reports about these
alone run into volumes and that too
from one paper and in one language.
This is besides the innumerable com-
ments, notes, articles and editorials on
these happenings. An analysis and
collation of all this is necessary. In
one of my speeches cn students un~
rest I had done so and I may state
that some of the conclusions pointed
out by me have been corroborated on
official level, .

It appears as though there have.
been a three year plan of protests,
demonstrations and fasts by students,
youths, teachers, Government servants
and even police, not to say about the
champions of cow protection, All
these disturbances are besides the
communal orgy that is still going on.

There are and may be grounds for
discontentment. There may be an
atmosphere of frustration responsible
for these flare ups and mass actions
but the question is, should we adopt
such methods; should we turn theése
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[Shri S. K. Vaishmpayen.|
actions into actions of lawlessness and
of
all should we gallow this temper of
anarchy to become the normal mood

.of our public life?

A time has come when we should

- «one and =ll pause calmly, consider and

find a rightful answer to this. Some
right-thinking  men, students and
leaders of public opinion in Bombay
have acted rightly by organising a
unique  demonstration on 11th

" February. They deserve to be con-
_ gratulated. Our people have a robust

_ faith in democracy. They

“the time.

.commonsense and an immeasurable
can be
misled for some time but not for all
But what I am concerned
is the weak attitude of our Govern-
‘ments. Dark forces are at play
behind these happenings and they
‘must be put down firmly. 1t is
only through a corrective attitude by
right-thinking men and g firm handl-
ing by Government that there will be
a change and our downfall towards
chaos and anarchy would be stopped.
It is then only that the democratic
foundation of our country can be
saved.

Then there is this cult of senas
which is growing fast now here and
now there. Certainly this cult must
not be allowed to grow. It will weaken
the unity of the country. But what
about the cult of the large con-
tingent of a body, namely, the R.S.S.
which is spreading the virus of com-
munalism, not now but for the last
so0 many years? This virus . . .

ot fdsr aaf : g7 7 ¥H AE
FE wEY 417 '

SHRI S. K. VAISHAMPAYEN:
What about the cult of the large con-
tingent of a body, namely, the R.S.S.
which is spreading the virus of com-
munalism, not now . ..

SHRI V. M. CHORDIA
Pradesh): Shiv Sena?

SHRI S. K. VAISHAMPAYEN: I
have already said that it is going to
weaken the unity of the country.

{(Madhya
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This virus has entered not only the
minds of a large section of the people
including the students and youths
but has penetrated into the portals of
the administrative structure also. This
body enjoys a special status of a cul-
tural organisation despite the com-
munal cum political yype of propa-
ganda carried on by its leaders and
volunteers. Has any thought been
given to this privileged freedom that
this cult is enjoying? It may be said
that there are administrative circulars
but they have proved ineffective and
they are being struck down by the

~ High Courts as this body is still on

record and so treated as a
organisation. I must

cultural
refer here to

| another prototype of this organisation,

namely, the Jamiat Islami. Madam,
India has paid a very heavy price in
allowing this type of communalism to
thrive. In recent 'months we have
seen an orgy of communal violence in
Bihar, U.P. and Maharashtra. I am
referring to Maharashtra also. Accord-
ing to official estimates four times as
many lives have been lost in these
clashes within three wmonths since
August 1967 as in the whole of 1965
or 1966. No doubt the Government
has instituted an Enquiry Commis-
sion and is considering to revive the
Nationa] Integration Council but un-
less the very source, be it R.S.S. or
the Jamiat Islami is tackled, 'measures
as above would not have a lasting
effect. (Time bell rings). I would
take five minutes more,

sy fane g AR S Sfear:

oY 2 q T 1@ Fifa T q 2F |

THE DEPUTY CHAIRMAN: You
can summarise the rest.

SHRI V. M. CHORDIA: He cannot
sunmmarise because it iz not written
by hlIrL

SHRI §. K. VAISHAMPAYEN: Even
though I can summarise T want the
whole thing to go in.

So if democracy and secularism
have to be saved, the evil forces of
lawlessness, violence and communalism
have to be sternly dealt with.
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When India today iz on the cresft of
changes and a dynamic approach as
suggested by the President has be-
come urgent I consider it necessary to
refer to one more aspect of Indian life
to which hardly anyone is giving any
thought. This aspect is the social
facet of our Indian community. Even
after twenty years of freedom the
[ndian community is socially backward
and steeped in conservatism, No poli-
tical revolution or economic reform
has succeeded or can sycceed without
-a social revolution, What have we
done in this long period to remove
the backwardness of the Indian mind
or erase conservatism? For a pro-
gressive social outlook persuasion and
education are necessary. Have we
tried that? No. We have framed a
set of laws but never followed them
up and seen that they gre obeyed in
spirit.

Untouchability and its observance
is punishable under law but we hear
of its existence still, A few months
back I remember to have read a most
distressing news. The conservative
section of a village had thrown dead
snakes, rats and dogs in a well in
order to put the well out of use for
the Harijans. News about social op-
pression of this community still filter
through. Statistics on child marriages
are frightening. Bigamy is practised
in a certain measure and dowry has
assumed a new devouring form. Is
this not a miserable state of affairs?
Despite all our laws why do these un-
just social practices prevail? The
only plausible reason is that we the
leaders of public opinion are not pre-
pared to face the social conservatism
anywhere squarely. And so our laws
are obeyed in deflance. They are
only secraps of paper decorating the
shelves of the secretariat. If our
country has to make an advance in
social, economic and scientific fields
and thus become a robust and modren
nation a change in the social attitudes
of our people has become a necessity.

Lastly, may I say a few words
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that the Fourth Plan will commence
from April 1969. The President has
given a firm assurance the Planning
Co_mmission is busy preparing the
guidelines. It ig in this context that
the development of bhackward areas
determined as such according to the
indicators of the Planning Commis-
sion becomes relevant and important.
I have referred to this a number of
times. I do not know how far these
views are taken note of Anyway,
development of underdeveloped and
backward regions has become an
urgent need of planning in our coun-
try. Iniquitous growth is always
harmful,

THE DEPUTY CHAIRMAN:
must wind up now.

You

SHRI S. K. VAISHAMPAYEN: A
minute more, Madam.

It affects progress and becomes g
drag on those areas which go forward,
When increase in food production has
become so vital it is no use keeping
large areas in an underdeveloped
state. Special attention must be
given by the Planning Commission to
these areas.

These are some of my suggestions
and I hope the Planning Commission
will give a deserving consideration to
the same,

Madam, T support the Motion.
Thank you. e

SHRI A. D. MANI (Madhya Pra-
desh): Madam Deputy Chairman, I
rise to join the Members who have
already taken part in the debate and
who have expressed their gratitude to
the President for the honour that he
has done us in delivering his Address
to both the Houses of Parliament.
Madam, I think this is an appropriate
time for me to make a suggestion re-
garding the usual convention of the
president addressing the Houses of
Parliament. It may be recalled that
this convention is based on the British
practice where there is an Address
from the Throne. That practice har
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grown out of the heritage of British
* history, namely, in the past when
the King was the fountain of power
and the Minjisters were in a real sense
of the term advisers. It was neces-
sary therefore for the King to address
the House of Comumoens and outline
the policies of the Government but in
qur country we have got a fully elect-
ed, democratic and responsible Gov-
ernment which frames the policy.
Though the Address comes from the
President everybody knows that this
is a collection of the departmental
briefs supplied by his Ministers,. We
would have liked this practice to con-
tinue but for the unfortunate demons-
trations that have taken place during
the last two or three years. I would
like to make a very humble appeal to
the President and that is that he should
consider whether this discredited prac-
tice which has no relation whatever
to Indian circumstances should be
continued because everybody regards
the President’s Address as a routine
rehash of the briefs prepared by the
Ministry of Information on the activi-
ties of the various Ministries, There
is not much delineation of official
policies in this Address. It is more
or less a collection of facts about
achievements of Government from
the various Ministries. And we do
not want our President to be the sub-
ject of disorderly demonstrations in
the Houses of Parliament, whoever
may be the people indulging in them.
T do not want to enter contentious
ground, but I think that those persons
who walked out of the Joint Session,
when the President was addressing—
may be for a very good reason from
their point of view—did not do a ser-
vice to parliamentary democracy by
dishopouring our President, when he
appeared, for the first time, as Presi-
dent and addressed the Session and
particularly when the President hap-
pened to have heen the Chairman of
thlg House in the past.

-~

I would like t0 go on to the obser-
watipns ‘made by the President sbout
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the divisive forces in the country. He
said:

“It is a matter of concern that
there has been a recrodescence of
divisive forces causing conflicis and
violence either in the name of reli-
gion, or language or community.”

The people of Delhi do not have first-
hand experience of the Shiva Sena
movement and movements of  that
kind in other parts of the countiry. I
had been recently to Bombay and the
Shiva Sena activities have spread to
the suburbs of Bombay to such an ex-
tent that persons are advised not to
go out in the dark it they belong to
the minority communities. It has also
made its appearance in Nagpur where
abusive and discriminatory leaflets
were issued against a certain com-
munity by those who claim to speak
in the name of Shiva Sena. I know
that the Government of India and the
Home Minister disapprove of the
Shiva Sena movement, but I was ex-
ceedipgly surprised to read a news
item that the Prime Minister of India,
whose identity with the nation can
never be doubted by anyboedy, gave
mistakenly an interview to Mr. Bal
Thakre, the founder of the Shiva
Sena. It may be that he sought the
interview to disabuse her of the fears
about the South Thdian community
and other eommunities in Bombay,
but I think it should be the rule and

_the policy of the Government that no

Minister will afford any official recog-
nition to any of these separatist move-
ments,

There i3 one other case which ]
would like {o 'mention and that re-
lates {0 Bihary where the Reserve
Bank of India igsued an advertisement
asking for reevuitment of staff for a
new branch they were opening in
Bihar or an extension of thejr office.
I de not know the details, Imme-
diately an agitation was set on foot
that the Reserve Bank should not re-
cruit staff from ouside Bihar. I have
been trying to ask questions many
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times through Starred question, but
unfortunately the Starred Question
does not come up, either because it
was submitted late or it did not re-
ceive any proper reply from the
Ministry. The most surprising part
of the matter is, and I want the hon,
Leader of the House to note it, the
Reserve Bank office accepted the agita-
tion or the essence of the agitation
and gave an assurance that no person
outside Bihar will be recruited, This
is what is happening all over the
couniry. There was the Sardar Sena
in Ahmedabad. When I went to
Ahmedabad I was very glad to find
that some of the friends in Gujarat
disapproved of the Sardar Sena move-
ment and said that Gujarat stood for
the unity of India and they would not
like parochial feelings to be aroused
by these agitations. There are also
other Senas, like Tamil Sena, which
have been formed

SHRI
(Madras):

S. S. MARISWAMY
There is no Tamil Sena.

SHRI A. D. MANI: T am very glad
to hear that, because I remember to
have read it somewhere in the papers.
I am glad that Tamilians are capable
of looking after themselves. I am
afraid if these things are allowed to
continue, within a period of five to
ten years this country will be frag-
mented into many republics.

I am told that the Government of
India is going to form a National In-
tegration Council. I was one of those
who were invited by Jawaharlal Nehru
to the first integration conference
held in 1961. He had very great
hopes that the National Integration
Council would be able to hold the
scales even hetween the religious and
linguistic minorities in the country,
but then we found that the Council
was powerless against the autonomous
State Governments. There wmust be
some machinery for enforcing  he
decisions of the National Integration
Council. The three language formula
was accepted by the National Integra-
tion Council, but was given the go-by
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by certain States. I do not want to
name them, Now, I am afraid that
if the NIC is again going to be revived,
it will be a Council without any
powers and Council without any
powers will do more harm than good
to remedy the situation caused by the
divisive forces. I think that the time
has come for the Government of India
to reactivise, in a more striking man-
ner, the office of the Commissioner
for Linguistic Minorities. I do not
know whether the hon. Member, Mr.
Mariswamy, has ever seen any official
of the Commissioner for Linguistic
Minorities in Madras. Nobody goes
there. He sits in Allahabad and T-
believe he is a retired High Court
Judge. We have the ritual of discuss-
ing his report every year and it is a
brief affair. It does some good, but
the Government has to go far in tak-
ing action on the recommendations of -
the Commissioner for Linguistic Mino- -
rities. The time has come when an -
officer of the Cammission for Linguis-
tic Minorities should be located in
Bombay, where the Shiva Sena move-
ment is very active, It should be
located in Bihar and it should be'®
located in all other places where local
and parochial feelings have been -
aroused. 1 was greatly surprised
when the Government brought for- .

ward the Unlawful Activities *
(Prevention) Bill in the last
Session  of Parliament, which
had been subsequently accepted
by the House and it has become

the law of the land. The Government
seems to think that secession is the
greatest threat to India’ unity. Seces- "
sion need not be the greatest threat
to India’s unity because secession can
take place on harmonious terms. It
is the arousing of these linguistic and
parochial feelings which is going to
destroy the unity of India. I would
like to ask the hon. Home Minister
why he does not take the straight
forward step of declaring unlawful
those organisations which promote
illfeeling and ill-accord between
the members of one community
and another. We amended the
Constitution some time ago, about
five years ago. We made it gbligatory
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for any candidate, who wanted to
stand for election to Parliament, to
subscribe to an oath declaring his fide-
lity to the territorial integrity of
India. May I point out that unless
the Representation of the People Act
is amended making any appeal to
regional and parochial feelings an
election offence. “which will lead to
disqualification of the person concern-
ed, I am afraid the $ltuation is not
going to improve very much?

I do not want to refer to the work
of the Commission that has been ap-
pointed to go into the question of the
communal incidents that took place in
the country. I feel that the time has
come when there should be a Comemis-
sioner for religious and other minori-
ties also, because it is not going to do
any harm to the secularity of our Re-
public, if such an appointment is
made in order to see that all these
grievances are h1ghhghted at the
proper time, . :

I would like to go on to the com-
ments made by the President on the
unemployment situation. What 1 am
afraid is this. T have been going
through the sheaf of pronouncements
of my hon. friend, Shri Hathi, who
jg in charge of the Ministry of
Labour and Employment, in regard
to the unemployment position. There
are our four hundered labour employ-
ment exchanges and my estimate,
which has been based on 'more or less
a shrewd guess, is that there are as
many as 30 million unemployed at the
present time. Every day I meet some
engineer or the other, who has heen
without a job for the last two or three
years. Some of them are first-class
men. They all come and ask me that
they should be assisted to go abroad,
particularly to Canada, because there
is better scope for the employment of
engineers there. Today I was told,
and it is some news which I am trying
to give to the House, that there is
going to be retrenchment in the Works
Ministry because the Finance*Ministry
has put the screw very tight on them.
There is going to be more unemploy-
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ment among engineers. Some time
ago I met the representatives of the
Association of Company Secretaries
incorporated under law. The Com-
pany Law Administration has got its
branch to train persons to become
company secretaries, over 200 of them
are available in the country. Now,
what happens is that such highly
trained persons, who are conversant
with company law and practice, are
without employment, because in the
public sector itself they are not want-
ed. They want some senior official
from the Goverrment of India to come
and be the Secretary of a Company,
though he does not have the neces-
sary qualifications. I am afraig that
the Employment Exchanges of Mr.
Hathj are just registering agencies for

the melancholy catalogue of un-
employed in the various States. The
various State Governments are not

taking an inferest in the unemployed,
and if the unemployment problem Is
to be solved in some way, there must
be an understanding of the problem
of the unemployed. The time has
come for his Ministry to set up a
Bureau of Counsel for the unemployed.
It is open to a man to say that, “you
are so and so, such and such concern
has a job; you go and see them”.
There must be a Counsellor for the
Unemployed, a Council for Employ-
ment in the various States just on the
lines of the Y.M.C.A. in the U.S.A.
to whom every unemployed comes
for advice in regard to employment.

Madam, I would like to go on to
deal with one more final point before
I close, and that is the language ques-
tion. Though the President’s Address
refers on a pious note that the langu-
age question might be solved after the
passing of the Official Languages Act,
I would like to say the position has
become much worse after the adop-
tion of the Official Languages Act
than it was ever before. I do not
know who advised the Government of
India to bring the recent Official
Languages Bill, though T am fully in
agreement with its terms. I was told
by somebody unofficially that the
Madras Govermment wanted this Bill,
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and the Madras Government now dis-
owns this Act saying that the provi-
sions are not in accordance with their
recommendations. I personally think
that Hindi should become the langu-
age of the country, and it is becoming
the language of the country. By putt-

ing on the Statute Book the
Official Languages Act we have
made t1he situation worse by
reviving the controversy. My

friend, Mr. Atal Behari Vajpayee, went
to Madras recently and had a long
talk with Mr. Annadurai. It was
_ immediately followed by a denial by
Mr. Annadurai that he had made any
commitment to Mr. Vajpayee, More
than anybody the solution of the
language question is in the hapds of
Mr. Annadurai. He was a very dis-
tinguished Member of this House and
if my words can reach him through
the speech of mine, I would like to
make an appeal to him that he should
call a conference of all 'the concerned
persons and work out an agreement
by which a real national language
would develop, and that national
language in the circumstances in
which we are placed today will be
Hindi and nothing else, and he should
allow this language to become the
lingua franca of this country without
official effort on his part. I am afraid
the language question as 1is being
treated now with so 'many demonstra-
tions and disorders all over the coun-
tty will completely ruin the country
and lead to further vivisection.

B

Thank vou.

ot freneee vt (fgarea
s2w) : Swmwfy W@, § ety
st F mhnmwer ¥ faafes § g
FngT w4 ¥ fa¥ @ r g g
Tegafa AgET ¥ 5@ ARy dway fa
M gweamsil  FT qTAAT  FAT
9 @I E I W) Waay &y
SHAT ST s ARy fRar @ AR
sy fFar @ F @ sl W)
gEAN W ATEAY F g UF AT
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aat fFar s AR ey | e



4281 Motion of Thanks
o (o0 AR TRAE) s

v foed aa & g g9y § g
t (G R
e FfF @ q5F # @ Fly
gzt &1 Tafad wraad # S
& Fueq § (% 9 qawde ¥ g
W AEgy FIARET Ao E vy
FLFE FTIGT FX) "

s A ¥ g s AR
GHEAT WAT JEAT § A T qg awedl
fenraw 30 & g9y F § fawwr A
39 3T F AEA @AT JEAT E |
fera q3w 1 WA @ A9
g AAHT F Wigga v fafegy
BT JqT T @I AT qF I
Wy § #R g 3@ FeT g
i # fegfad 1+ ag 3w #7
AT AR FET qEFR A [T qE F
IF §49 ¥ AT 3T FfAedz A
§g@ard ¥ 949 § 937 F1 o400
fearar w@Ar g1 S= wgad wre
§AT AT &F 1947 ¥, q1 I¥ @WT IY-
X 92 & gwa I famat w6
FOF § @A F FE Y WY e
o) feurae waw W ¥ I Foarem
F T T 99 G977 97 WR IF 28
famaai &1 a9 a9 a3 4v )
9g @y FiT AT gfear we dgem
Fuq & fedr & fearag & =xgi &
AT & f@gATH geAWg A wE oY
TR FT W YA Ady 9
W WIGay &1 I9qT F1 gg femarar
Tew 4 fF Fgl & swar Towm &
% § a1 wzw digew Fivg ¥ 98,
W A # gAY TR EA§ a5 ™
ATYE I FI IATHT WO AqiE
wza qIge TR FT qg AT 1 (%
w4 g & faAr faet o fRaT-
79 W wearyE 9 fRaT 9T | WETT
% ¥ W9 FgT 9 wAmg T W
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| iR TE Al SR Tg T

T & AT 1948 ¥ T 9T WEIWZ
W& g Ty faas TfRorgeaey aTaT
w@E F gTq A9IT Y A §9 TAWE
q iﬂﬁ famaal & A W OF
wiaw @ v a3 AT [T
% My T %1 ' ,

fgmmmw‘rmaaa
freer gar & A ARt & W
07 7g & [F & q@F ¥ wags
W@EHFL IT Y39 FT STATUE HQT qF
® § e ow fEwrad siw 3w
T W 47y T F AR
s gfrm et sy {fgma § @
T oA mgT ¥ AW ¥ AT W I
qra F wHT 93T g W fF oI
s oar fFr om F Q¥ fRY Smad
qr F& | IH HAT EZIH QIEA FIRA
F A 739 gMEE AN afsar-
WA 4, 3y axg fagew e wan
ar fr g 3w R § 39 At A
fafag =14, S@7He ¥, ¥g wwTaq
¥ A 5 gral ' AT R awE
¥ Wgd @O, afew TeEE g@ w
TE qxg 9 AFIHC g F@Ar At
IAHT WK WO ¥ IS AET @
smrm et f& faware W feamar
Tar g R

- -

st qezTfagIrdar sr“r ¥ S
fazar Ferelt ot F9% JATH TR 9T
F A ¥ frem g meq gaT A

“The late Sardar Patel had a com-
munication sent in answer to letter
No. S. P. 39/29, dated 10th March,
1948, on March 18, 1948, as under:—

“The position is as follows: Re-
ference to the intention of the
Government of India .0 adminis-
ter this area through a Lieutenant
Governor is made in the Pream-
ble only. The cession of jurisdic:
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tion to the Government of India
in respect of these States is uyn-
conditional and absolute and in no
way dependent upon the fulfil-
ment of that intention. The ulti-
mate objective is to enable this
area to attain the position of an
autonomous Province of India.
This objective would be attained
in two stages. The area will, in
the first instance, be administer-
ed by an Administrator, probably
an officer of the Chief Commis-
' sioner's status assisted by an Ad-
visory Council consisting of Rulers
and representatives of the people
appointed in such manner and
with such functions as the Cent-
ral Government may decide.
Subsequently subject to the deeci-
sion of the Constituent Assembly
it is proposed that the adminis-
tration should be put in charge

of a Lieutenant Governor gassisted

by an Advisory Council, repre-
senting the Princes and a Legis-
lature in the Province, In the
final stage, after this area is suffi-
ciently developed in its resources
and administration it is proposed

~ that its constitution should be
similar to that of any other pro-
vince.””

This was the commitment of Sardar
Patel. :
37 F Ffacdz F X 9T T
qar gt a1 | g frew AT dwma w7
argwAed gam w1 St oAt foaet
wraTey g2y femaw & O, S €
FAT, IAT &Y WIETEY FTAT GATE T
qgTeY garET fgwraw waw § wmfww
M | qgw ug "arw 41 fw a4y e
afve ¥ 1w v ¥ A g g
av g ware §a7 REY g ey fw
TEWY TR FW B AT JEEHT  TIET
7 & 1 39 ¥ v ufar o oy g
# =feider foed gav e &
ot wiore & A arfaa wwar & f oy
gfz Wt g T T TATE &7
ﬂﬂﬂﬁ Btse ool -0 3

qgdl 9TAT fgRmad @ qAT 9v
1948 % & IwE W 8.5
fafgms &7 #IX 1968 H 137.9
fafaas 21 w1 | AT oge 9EE
10,600 THTIT WIEA 9T WX 36
I 22 TAR @I ARA &Y
T | 1945 ¥ ITRT HTGTEY 9 AT
35 AT 47 W 29 Fr@ HTITEY
TH 9T F | Za9T 9944 ¥ 91 39
NW FI FAAT FY qg gifew g
g fF mw 5w F far @ @2 v oot
fremma aems Haar o4

A1 77 uaaw Ssmr smEr & f
IAHRT G THA ZGAT BT gHT A1TEY
fo g Ag=T FTOETT FATY ¥ Ao fnte
Had, @FIRF A0 faew ag 2
5 a1 A g ¥ f foosw
gaw 1 faadt ff fagT & 7 waw-
e FY ST § 40 ©2q F g0
IET €9 gEEr oF fyaw &
T ATE AFTETIT § TF qET 9,977
2 o feareE w1, 9dW feaeer
#, s femamm & @@, aFd
3512 fgmram & &AW A, e saFr
wraer fgaTa® & A A wE @y
faar 1 zHY %8 ¥ gFmTATHRWH  F
for feame femras w2w & T 3,
afe gaw ag & fF 39 %Y uraeagE
#§ far w19 1| gER wET W AW
& far domm # dar fagr war g
T 7z 91 femram w3w @ fewy
s, # e Rw & wfd ag
S g Al THET A ATy A7 3w
¥ fga=e 93w A wERT TEH wFAT
qr W IAFT FHLAT T TATHR FY
qAT AT

r

PR .;ﬂ\

CE R AT L N

Ty o 1
fefigrr & amfnfc  grgvfee
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o [+ feraer <wiw]
wr ¢ o Y gt awldie @)
gaqe @ e 98 qgEar 2
W g gwar A ARqs ged
98 @ gFA9T 9§ AR
9§ HHI HAST ZH BT | AR
HILEE FT AT FATY AHRAT § 98 oY
frfmanawr &) wew
F1T0 § o @ 1948 | gLy smaasY
8.5 fafags fr ol 5w 137.9
fafes fvd & 1 W AWI TR
ez FFd sl Ty W@ A egw Iw
ger g 9 R ogEra oY g=t
%agaﬂm”r xrma?ﬁ%rw%-{qq—ul
T FeT R g
A QU AE  f AB, T FFEY
§ oz w9 7% fF 3@ awa foaw ot
wee § WAy ¥ Iqmfar @w ¥
g7 HwE e garadl g3
gFa fomst W@ owaT g9t QU &
¥ faw w1 s AR
Iq ETeY #Y FHuEA & o & o Ty
g’ f¥ 39 ¥ 9919 88 X He wiT 3T
U AT FN AT WEA T G AT @
g, SUTNIW 94 §WE, HEY WaW
93 oW@e, fage 95  wxde,
T 86 T, H¥R 90 IWe,
IEET 88 YIHE, WIWIH 100 THE,
qre q3, 89 que
R 91 e, fewraw saw sy
1009C @ & WE | "Wy, §
T T g T SEH R I
gERTTImI W o famw
o2y F1 3 Y Iy FT WAt g aFar
& 1o € F7 a9
s, Fifafeas AT SeET & S
A A0 w@q ¥ qEG  SEH 9
TUAT FRT F FT, WIAT TAE I FT
HIX H9A @Y & qAfa®  wOAT S
F a7 99 wfgwE &, A
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g Y {7 FT qgT o) Y 3ree A
FgAT awar & AR O ST A X
FaX FE T ATHGAY 96T §FAT ©,
aferst qurd i st agt &, Il A
Wy g Egiastarar & F
T fa® ag ooaT @1 &7 g8 FT a3
afeF a3 uF qoaa] @2 F1 awt €@
ofew  FT a0 ~

W as =Rl &+ g § fAEE
T fF F0T g ARK @ JK
¥ 2w fafedy @ A9 ) oS
THIT ¥ 99§19 [t e
RA A AAT3E F IR A a3 IHF
E M yFT AT A F qe 9T
Regs T I o g et
g | 99 SAFT T A3 T &, A
I AW qE T § AT WA
TER WA &AM I F T
fiv #=1 e Fuifes FE
T GEATHL |

o7 fa<atn aat ; qET SwEEfy
Y, gE ¥ U=ald agRw & W
F faug ¥ faae w9 | g )
ezufer ALNET T SV aIA ¥ gHEE
T § THR | 99 & fawT ¥ amar-
wg: ggr oot & & R sEwr
afweeT ffar s o fasear Wy
ol g e au it ow e FE9
Foaw @ § fom =& famme o
& gwar § 1

gegafy wERT X & qO qEAEw
fem gasr s oA aEl #
Fier ST FFAT § —99 ¥ AHE
migs, U TR AHE F S
v e o R faely  wwat
¥ IgR A T F wmER O
Fog | u=afa Y Y a6 ¥ 4®
FE wwE QO AE wE A FwA
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‘ag g dfawesa Ay @fg @
afena® gar § | TR

wg A% wiigw aEi #T o™ A
aEw &, g% 3@ g feww W
ey ¥ frow af ot fafq o oy
#$ wor feafy SF & omiww
fafs el s fim © & f&
FW 9T AW T FT KA & | Iq
RO F gL FA A fAw Qe e
|Y T G, TIAET AN gH TAAT ST
T 8 fFemd e i @
gfm sy 1 it frew ww
¥ ogudiel &1 OEIR # G o
s mgmﬁﬁgqq aamr
|Wam F :

st Afg F g s R E o) 3w
# firoAe A & SewT W™ F
T RIS L AFAT § Y 98 G AT
T NF AWl § G quer F1gq
FE & fa¥ FUT TR 7T TE F
¢ fagT sww S e mar
T T RIE A F fam 7 =i
g8 ST R qg A9 F, Gy At
F AGAT A9 FL IT R W F @@
T § v gw faw faw o
TG R, T AT & gy’ ¥
FY JETad ST & S ST ST
&7 g awer gL EY At | e
& wagaHt ¥ gt § 5 1965-66
Fag & wdwm H frar s
IYTAY Y ST F @ F  faw
fear | oF 99 o= 1966-67 ¥
T G AT WX gAn) SHhr
e AR fawig € O wwder ¥
gEA gud R "o g W )
s K a8 aifw  feon 5 amr
gay fagq a¥ e F SR #T
qgewiyr ATgay & fag few ar agr

|

[ 20 FEB. 1968 ] on President’s Address 1988

1966—67 ¥ GF-ITFW , 25 HEAT
f@r | AR FE™ 9T qUE
faredr ae) ST & 1 1967 °H
AT - TEF FTF AT AT GgIT
fret ra,§ gemR agl T HH 917 A}
TR O99 &F FIT  FAT g W
g gIE] U9 g T | Ig Sy
TEHTA & FIW g I & graeg § FHAR
ST, TAET ATTHT WEW  F WA
I FQE YA AT F
g & WEw 9T QAT qRAAr
gy | S T fegwrerm S ATt
F1 T W F FAT AEN A7 Ier-foT
¥ g 3w & fEe @ g I AR
qET T FH WU g AL
Bidr faans gioee @i & gRIR ]
T T @I GFe  FT AT T FAT
qedr |

wifaF quEni ¥ IE s @Y
UF T AEEATE, AR HIGAL BT
WY &1 Fg 9% g9 S G q91E 7
TAATE Tgd &1 AT I F @
ey w wem i § AR
FEER TF FAT A g g
AT F G AN FT I AT AT
g wfF mmgfear @ W
T At AR B S W
¥ &l =74 FeEE 9% T ey W)
o ¥ Ul HEREAT  ® EEHET
fear | =qd dwadiR AT F WA
T I qg T FEAT I7 o 3
T 9T 99 Arigw a9 g fax u g
AT F Wi wF 1969
¥ AN F IR | FER weRl A
S ghmt T fag A 3 @'
TR FE A Ay A 93T
I AFAET F A T &0

ZdY I § wET AErEdl F Y W
fasdr, aemm fa, 8w § &9 srafagy
Fi 5717 IF FIT T | AT TG 9
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[ vt fmeer e ]
wZ¥ew N aweng  ferafam awdr
wofy ad | gar¥ agr o wify W g
Ft waeqre far ax o= ggdy =t ¥,
gt At o wemiwiy Aty famedr
AW N | I WY owEw g oy
mﬁargﬁzoaﬁﬁagaw
gE off

zaara’f%wa?,mgqf‘a%w
ifs & IgT o Ty suw ¥ 1 fRw
Nfa & arryg ¥ Areg @1 ¥ 20
a5t ¥ A€ gaw 7@ forar | wAr-et
AR favgT wAr wfgy ) qw oA

ameIe fag Jaml & g ¥ § =W

F7 ug tawte fwar f g7 $r9 awl
4 g ¥ fwaw adi v gay fuw
qaTaT ? I q@IT W §g7 w9 fem
@ | IEY & SO0 gun Here ¥ aga
6 Tt ARy S I5ET A 9w
Y Ive qw faar ) o & wrer QY e
TS W AN , wiweArT ¥ 97 F @Ag
¥ g feay fog § qod o gf
ot | g\ ¥ arfper & a8 faar
fow, gat arg ow & fag frar o
TF FAEY §HIT F fawm ¥ Fam ar
g | AT gAA 3| foar w95 F A
# 1 Faa gy fsmwt qama foar wa
ArAA ¥aEw 7 Ay gAr wny fam,
afea sl wadfa o fady sreae
F AT q¥ 34T T 3T AT AT Fy
7 T AR F gepre far e afi-
TATT & QTG AT | G &1 A AT A
T F A7 F1 AT § 9 F wawiy
IAN TAAAR [ AARIAT FH AT
g@ gt #r faegar F faq ogrg
TerT saty feufy ag & fF ow ww
g fag 7 &7 quo, qrfywara & &g
ﬁﬁ?'{'ﬁﬁﬁﬁﬁmmﬁﬁﬂ%ﬁ%
va?famazﬂa‘cg%raﬁ”rm‘rv
gmﬁaama*in- '
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8 AT g4 W owga  Fuely
q oo g wan fawre oy fvw o
gk fra uw Frgfaee waer & w7 fw
SR F azT owfwwTe W oAnfEy,
¥ F ot 15 fang afiwre a@ gAr
Fifed | g7 #gy & & ag @iq woea
¥ qor F w9 F & famgw w97 &
a3 & urg wfas T wtas wfawrz war
afgy, @fayr g =ifgr & a=
qIFAAT I T % ¥ fmaw faxg
%% a1 3% TR & fod ¥ H qwar
i gy 1 et ¥ guw s@ quer
qET FAAIT T TS 41 Ay wrai F famg
&< fear a1 #ix 34 & @1y AU Far
aaTe gl owE av 1 3w 3HT qIE ¥
AUS F AT F ;AT ZET AR
ST AT GHICT F AT | 37 fear
¥ I, TAWK T T qY, JEr
TR aga & frt w1 frwma 4,
%Fg‘ffm%m’r FE} @fad ¥, F A
I AT 3, AT AW ¥ g«
AT g EY AF AT E | AT IA qEA
gz a1 3E g & g faw arfor
TR gt T ALNE | qTfeE ARE A F
o g § @ fF T Fars | 99
WY 9a A, agd & wid 9 §
SENFTF IR @A agE g fw
ey St & wfawwor & a9 I8
FWT I5FC FEF A IF 1Y, AT A=/
T g § W A g AT gy
# aT¢ ¥ 3@ T CFAT | I6F 419 57T
O AT SR T O ST ® aTen 7
TITATCH HAW TET FT 37 AHT 0 H &R
7E g, T wEEl ¥ ITHT a7 GAH 9T,
fF &0 ot 13 € F g9 fandy 39 F¢--
a1 & 1| 7 3T 51 faeraray & fe ag s
AT A & | TR, FAT ST ZHAT FY
wgfaaa &, 3 g @1 Jmr dar &
LGERIEUIE I GG I E R
T weafr & wfwwmo & aag ofr
o T qesy 4 a8 I Far I R
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W HaA Fgt IR A3 A AR IEF
a1z qifew qiga ¥ o o T Y,
FHFT TAT QA AT F W UF g
T w1 B A gen 3w A A
FaTAx gt anier | & e B e
arfer WY FT AT FIAT ATEAT
wgRar, % g9 37 gwiceaq #1 o &
Ay, ga 3T Am ey W qEAw
qF X TA AW & ATIE ATHY
¥, TT AW F gEHT qE T AH
TR JTAT FRAY & WX ITFRT AT FA
2 e fprsfraar 2, qadram s ¥
TE T 9 FET F, AEET & Figg] 9
+f #¢ , f #13 W90 T F o w1
AEF I9aT W7 37 weiwgt & 99 9
T At raoEt, AE gEw W oAw
ZWAT ¥ AT g H A AT HAT FEAT 2
ffrr T a g7 37 9% & FE)
d e ag e € fegmm 3w &
g WIAIH FT TEF AT 4T a1 IqF
faeg ogl & Fo @ F faEg fwar
a1 HR FAFaT 7f7afedt § F9ar wx
YT Tt Ser@HTAT AT I FFATR
fagig foat g A e gwe gy
FEA TT N[ W AN AT FEANT HH
BT T W7 75 SEfee gt | g
ST q7 W gd wv a9 AT A gy
Ty, AT gArgeAAr qreg, SRR
afae Hfaar FY Fau grs off 77 3ga-
qTE & ATAF TAT HTEH (ST AT qre
oY, ST gAHT BT FLAX AT | qrag
T IOy ET AT 1 gH oA Fgt FT
A7 T fF oF Ay g g 6 o
QT I AT g7 IH 4T WqAT FT A,
St gt A a7 favatd &gl w1
3% g9 favare feeny € % oo ooy
FI AT & AT qAAL, WL YT 37
TR §Y & FgHT ATIL ALET FT GFAT
¥ | eI & faa, ot aga & faal
HIT AT ATfer &RE A UF A Fa
ff fergeama A1 &I W oagd 4w

Fftadigem & v oo

[ 20 FEB. 1988 ] on President’s Address 129;:.

Mwft g faady &1 & aga awar
F Arq gt fageT wvar § i AT
F 9T, FgAre #y famwa @ f
fergea #1 we@ # oF WA 8,
IEET TS A H I Ay Av--
fedt # s00 gma™ § W% forg Fawe
32 § ——37 9T W 997 M7 &7 |A-
AT | T 98 A @ AR O gm
T A A T AT Ay AN e
T Y ZATY quw A Ay fen
FO | AfET ¥ I 397 § q9AAE A
TE A §1 AwAT g R
g% F JIE AL g9 AT A qwAr
 afem W FT agma RF W
FTWAERIE & ARTTT FF A
I T A & f fagEl o ave
¥ FrE TENSIHAT ¥ | SHEHT HIAS A
A 2 frawam A garg & | wETh e,
AR A A ag & fF e A am
AN T AT aFT & AT FH I
7 el A T 9 | T €
UINEIESEACEU R S E Rl
FY T FEW T, FTAY A AW &
gfeq 913 39 ¢ wiqar oy, w9 gur
A9 517 @freq g 2 a1 a7 § vy &ad
feaar AT & P o HeeT &
| FY G TGS /TG § SH
FY &% gar & S St s At ¥
QAR I AG @Y TET | W qgEA

L ERRTOLE R e mT Y
TooTEREST e e PR
A A T F AR A TG
y foell & F7T | g F7T § WINT Y
quEGT AT AT FE AWAT G § )
g feagw @ oam &1 i
F< forar & for gaT2 3w & U & W

feelt @Y 1 " Wl & afg
g owE frem W 3 ogw
gl g dgF v am W R F g
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|57 fordrAee <)
Hye frma g1 g 99 faew
F € 6 ) e ¥ w9 ® w0
W, A A s e o
ffem g€ 8 1 ferdt W A
& Aoemm SRmEl N oa™
frar, qadEm FUER @7y wNT &
AW AFT T |y @ qe § w9
H T Y, FE FO0 AT o, FE S
T A d oY, FEoSEgd o,
5 qATEr 4 1 R s FR
WITST W&t A7 ) 9 § 95 59 &« §AT
I T HF MG W Tegram .
;Y TS FW & Ay sw
A F FEQ q | AT GATGE
O fdl, 39 TEaF 1 AW g “qnfad
i | @tfas ard 5] Fgd &g
BT i | T IBIA T qG FT WIST
F F R AW A TR W F
AT TF AT S 9| HT 200 AT
300 3Nt & gvarq SEY FT ATA fERy
1 98 F1E wOw AW AE § W
FaR AMisEe F @ W &
AW ¢ € 9 a9 & g ag
TF qEqF WO § 9 30 FY Sgl AL
U Y T AT ST Y T e
2 gl ox wuer AW feey @ Smar
4
¥ F

% ot agw ¥ fedt ¥ fw a
¥ g} § fraew e fAfesa w0
¥ fog 7 Y srawrEaT A6y O AR
B few AT A AT FEAT A
fF 3@ yd & GOl W T\ FY
orEEFaT @ ogE ! I A
FEX g aral & wiawrd 97 99
SO ®X ¢ a9 agl ¥ Aw
7 ¥ T F g9 F % T TES
FQ 1 gL a A =W X A
77 A § | g Fgl A AT T
LT g SR W At § ag T
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arfs &t o7, weqeaw  qrfas
YRE & WIF | AR JRTEEAT TAFE Hed
Wt W g 98T 2000 ¥y q wigw
AEETE aTa Wt It a e &, 1100
¥ 2000 & @7 F TN AHET TG
aftr @t¥ €1 g@ SAmr AWy
gemaid TR W F E, 9
gfd &% gwrc & fawmar T8 &0
IFT AN F IR A @
TAE & afw § ¥ur 5 oSRw
St T8 WIRG ¥ g9cs Aqfgd & fmw
ST § a8l 9% €9 & a9 S 29
LI IR B s L IR T
TET I AT <6 59 F61I< ) I Y
AT &1 TTT & TEE HIETHT WE &
&Y ITHT T HTET 9T TQT AT T |
afe ag foeelt &7 T R deF gR -
FAX ST F4Q@ @ A H Aq94T *Y
T T B <E @A a Gw A
SR

g ¥ sraeela, @ (Fae e
7gl ox St u=ufy @Eg & "9
g fagr @ s9d AT a-
qfy off ¥ aga @ at ;1 @ Fear
gRagaaraai A gw 97 ¥ w@aaq
¢ aafy ag faserwk § fF g9 STt
g7 g §, a9 Y gy W wrwrEg
§ IR 99 qF GAAT HIAEF THAS
L

yurs) Gl -l - o) gt

e RS dae 1 (peedS
Logy  mamyd ¢’ e bl S ]
g et & ol g8 98 & >
P K- ely U e
Sl e by S o o S 2
Joliy 21 £ Sla o &5 g0 Uy
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S made € aly ae ga¢
Slowl of W 92 & S @
UpS slopd Janla Uglpd o
s ol oS o b ofe) anls
‘_sS GHegdn | ae FaS e linly
o ute oyl of S ol Sl
S oS el 2 Lnde e
Sy 5yl & S cilde
2 Pl e e e ey
ot B gre el Sy
ot B O el € e
& gl BV L el ek - g
Ut o & 58 ey e
Us (B pn Uale Uo i
e g0 gane predd 2la ot Liale
B gpmae €30 Lae liteal)
Ary g UU‘..,,J.U% - 92 &Ko ¢
ey W g glune oS (lly
L S L o) L S e
¥ ol Ut ol Ledly G ek
v @ L 4 o Ley a0 by
M &S elan pl joda | yae ypadS
S o2 gile g oSy
Sl el Dae aR2 B8 el
camden oy Kl e Sy yo S
U K e e &y £a) RigyS$
oy Ay S Ul b s
el ol Sule We K S unal]
L @y 'us S &y 'JS 28
- ey dod cadyre g9 S

[ = go gro atfiew (wvq WX
CHT ) - disw fedy JadEe, §ag

[ 20 FEB. 1968 ]
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I I T AW e aal o ¥ QA
T AT F T e HEAT AT E |
uF 1 ag g 5§ gy Ty 7 sfowrs
FLT g 5 it aew & fag awe T@
8, FE ST wogT 3B WAl T q,
AR I/ qEF | QAT AfEY | @A
Fa1 F1fgd, e & zaay arg fawraw
qgaT 3 % § fargearT & S womdy
F 5 farfenl ¥ & g fowgia g AR A
agTfawT F1 8 W F W@H | FOF
¥ wmg & gE sl o e faoee
§ g foam faame & &% aeaw
TE A1 AAER T AT FEE waAv |
T a agag @z A Afpq H ohw
feerr =g g, MR femrAn =@
§, T3 TR | &), TerAr ¥ 2, Y
&1, g o g 3, fegsam ¥ o
ardl F1 HEREY §F (AEAr ATfgy | TR
FF HATSWE! § g0 wg ey
wifed Al # gawt @ar g ot At o
q qarT § 9 FIEET g WK qEew
Fg H AN A8 et &0 &f, I F
ant @ fawmd s qoeT 3Eat
gL FUT | R X fewma wE
affT o8 gmoEE R wwgfs @@
Tgi & @A atdl &1 wFAmal H FA
fagar =atfzgd | 3ew gfaw F@ &,
iz A, dre o ol agfaaa
gy wfgr 1 | : :
SHRI M. PURKAYASTHA (As~
sam): Madam Deputy Chairman, I
rise to support the motion moved by
Shri Ram Niwas Mirdha. I am glad
to note that President has made a
mention about reorganisation of
Assam in his Address. e has stated
that “Government have made earnest
effect to evolve a national consensus
on the question of rcorganisation of
Assam in consultation with leaders
ot various political parties in Parlia-
ment, and the representatives of
different  sections of opinion in

Assam.” But the President has not
mentioned whether in this very ses-

t{ 1 English translation.
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sion of Parliament, a Bill will be
introduced to reorganise Assam. The
reorganisation of Assam is pending
for a long time. The question of
reorganisation of Assam is pending
for a long time. The question of
reorganisation of Assam first came to
the forefront when the Stales Re-
organisation Commission considered
the reorganisation of the States in
the whole country, The States Re-
organisation Commission corganised
the States on linguistic basis except
Bombay, Punjab and Assam, Bombay
was made a bilingual State; Punjab
was made a bllingual State; and
Assam was made a multi-lingual
State, But you know, Madam Deputy
Chairman, that bilingual States could
=m0t work and Bombay was bifurcated
and Punjab was also bifurcated, But
Assam remained multi-lingual. Be-
sides the North-East Frontier Agency,
there are 11 districts in Assam in
which seven languages are spoken.
So when the State was reorganised
it was expected that the Assam’s
multi-lingual character would be
maintained. But to the utter dismay
of linguistic minorities, in the Assam
Assembly in October 1960 a Bill was
introduced making Assamese the sole
official language of Assam. This gave
rise to the demand for separation of
non-Assamese areas from the Assam-
ese-speaking areas.

Madam Deputy Chairman, there
are several hill districts in Assam,
and these districts placed before the
States  Reorganisation . Commission
their demand for constituting a hill
State, but that demand was not ac-
ceded to. In the 1957 general elec-
tions they formed an Eastern India
Tribal Union and fought the election
on the issue of a separate hill State
and won all but two of the hill seats
of the Assam Assembly. The then
Home Minister, Shri G. B. Pant,
persuaded them to work with the
" Ministry in Assam and see if their
hopes and aspirations could be ful-
‘filled by remaining within the State
~of Assam. But when the Official
Languags Bill was
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amongst the hill leaders there were
one Cabinet Minister, one Deputy
Minister, one Chief Par'iamentary
Secretary and one Parliamentary
Secretary. They resigned in a body
and formed an All-Party Hill Lead-
ers’ Conference. That Conference
has since then been agitating for the
constitution of a separate hill State.

Prior to the last general election,
on 13th January, 1963 the Home
Minister made an announcement for
the creation of a Federation in Assam.

This is what the Home Minister’s
announcement says:—
“The Prime Minister and the

Home Minister have held detailed
discussions with the leaders of the
APHLC. The Government of
India appreciate the political as-
pirations of the people of the * hill
areas of Assam and have decided
to reorganize the State of Assam.
Bearing in mind the geography and
the imperative needs of security
and coordinated development of
this region as a whole, the Home
Minister discussed with the APHLC
leaders the proposal that a federal
structure, composed of federating
units having equal status, not sub-
bordinate to one another, should
provide the basis for this reorgani-
zation. Under this arrangement, a
limited number of essential sub-~
jects of common interest would be
assigned to the regional federation,
leaving the rest of the State fune-
tions to the federating units, which
will have their own legislative
assemblies, councils of ministers,
etc. Details of the scheme, includ-
ing subjects to be allocated to the
Regional Federation, would Dbe
worked out within six months by
a Committee on which all concern=
ed interests would be represented.
At a later stage, other administra-
tive units in the eastern region
may also join this federation.”
Because of this proposal of the Gov-
ernment of India the APHLC parti-
cipated in the general election, and
this time also they won the majority

- of the seats.
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Madam, besides {.ne plains districts
of Assam valley which speak Assam-
ese, there is another plain disirict
from which I come, namely, Cachar,
It is a Bengali-speaking district. Ex-
wcept this district, 2’1 the other dis-
{ricts of the Brahmaputra Valley
were against this proposed Federa-
tion ang a movement was initiated.
As a result, the Home Minister of the
Government of India went to Gau-
hati in May 1967 and discussed with
the leaders of political parties about
the advisability of forming a Federa-
tion. The discussion was fruitless.
The Home Minister again convened
a conference in July 1967 at New
Delhi to which some M.Ps. and some
M.I.As. of Assam were invited. In that
meeting nothing could be decided,
The Government of India then consti-
tuted a Committee to reach an agreed
solution on the basis of which the
reorganisation of the State could be
undertaken. Shri Asoka Mehta, Min-
ister of P anning, Petroleum and
Chemicals and Social Welfare, was
made the President of that
mittee. That Committee was set up
evidently for the purpose of making
an effort to reach an agreed solution.
But the hill leader members of that
Committee decided not to participate
in the discussion, and as such no
agreed formula could be evolved by
that Committee. The Government
has not yet decided whether Assam
will be reorganised on the basis of
a Federation or the hi’l districts will
be separated from Assam.

Madam Deputy Chairman, I would
like to take this opportunity to urge
upon the Government of India tu
make up their mind as early as pos-
sible and. to reorganise Assam either
on the basis of a Federation or sepa-
rating the non-Assamese units from
Assam, 1t is imperative in the inter-
est of the people living in the eastern
region and in the interest of national
integrity and security that Assam
should be reorganised ang it shoul<
be reorganised on the basis of a
Federation or making three units,
separating the  Assamese-speaking !
people, the hill people ‘and the Ben

Com- f
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ga'i-speaking people. If that is not
done, I apprehend, Madam Deputy
Chairman, that many incidents like
“Gauhat?” will be repeated in Assam.
What has happened in Gauhati on
the 26th January is a direct resuit
of the Government’s inability to re-
organise the State of Assam. Madam,
those who are opposed to reorganisa-
tion are behind this movement. You
know, Madam Deputy Chairman, how
they insulted our national flag and
boycotted the Republic Day tfunction.
An organisation, in name Lachhit
Sena, has taken birth in Assam and
that organisation is leading a cam-
paign against the non-Assamese liv-
ing in the State. Though nothing
untoward has happened after the 26th
January, the linguistic minorities liv-
ing in Assam, those who have gone
from outside and those who are in-
side the State—for example, we the
Benga'i-speaking people of the dis-
trict of Cachar, We have not gons
there from outside, we are there by
our own right—are living in appre-
hension that at any time something
may happen which will jeopardise
the unity of India. Therefore, !
take this opportunity to urge upon
the Government of India to take a
quick decision because it has been
found that the linguistic majority m
Assam are not prepared to live with
the linguistic minorities.

Madam, in the matter of develop-
ment of Assam the Planning Commis-
sion examined the matter and came
to the conclusion that the hill areas
have been deliberately neglected and,
therefore, has recommended that in
the Fourth Plan separate allocation
for the hill areas should be made,
Similarly, the Bengali-speaking dis~
trict of Cachar has been neglected.
In Assam many development works
have taken ©place but these have
taken place mainly in the Assamese-
speaking region. Two Universities
have been started but both of them
have been started in the Assamese-
speaking region. Two Engineering
colleges have been started in Assam
but both of them are Iccated in the
Assamese-speaking region. Similariy
an Agriculture College and other
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institutions have all been started in
the Assamese-speaking region. The
Government have not found theic
way to establish any of these insti-~
tutions in the non-Assamese speaking
regions, That is why the re ation-
ship between the Assamese-speaking
people and the non-Assamese speak-
ing people has been embittered and
they are now urging for separation.

Madam, I come from Cachar, The
people of Cachar are in favour of a
Federation because the people ot
Cachar think that only by constitut-
ing Assam into a Confederation the
unity of the North-Eastern India
can be maintained. But if these
people are not agreeable to it, then
we would urge the Government of
India to senarate the hill areas and
the Bengali-speaking areas from the
Assamese-speaking areas and to re-
constitute present Assam into Assa-
mese-speaking Assam, Hill areas and
Cachar which may be ama’gamated
with or merged with Tripura which
is contiguous to Cachar and both are
Bengali-speaking areas. The hill
areas should be separated from the
Assamese-speaking areas and Cachar
should either be constituted into a
separate unit or amalgamated with
Tripura which is contiguous and is a
Bengali-speaking area. Therefore I
take this opportunity to urge upon
the Government to take a quick
decision so that further bitterness Iis
not created among the people of
Assam, Thank you.

SHRI B. X. GAIKWAD (Maha-
rashtra): Madam Deputy Chairman,
I had submitted certain amendments
with regard to the Motion of Thanks
on the President’s Address but unfor-
tunately on account of my ill-health
I had gone to the doctor, So my
amendments were not moved and
could not be taken into consideration.
However, I would like to make cer-
tain observations on the President’s
Address.

[ToE Vice CHAIRMAN (SRt M. P-
BaARGAVA) in the Chair.
Mr. Vice-Chairman, I will be very
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brief in making my observations. We
were under the impression that after
20 years of independence Govern-
ment would look towards the welfare
of the downtrodden and backward

class people and those who really
help in building the nation. Such
people would always look to the

Government for their welfare, But I
find that very little has been done
for them, practically nothing has
been done. I was of the opinion that
something would be done for these
classes of people but nothing of the
sort has been done for them, If you
go through the Address, you will find
that there is nothing for the persons
who devote their lives as agricu'-
tural labourers, workers useq for
constructing roads and buildings and
so on. When they become old, chere
is no provision made for their wel-
fare. For those who are in Govern-
ment service you will find that some
arrangement has been made for them,
Every Government servant will be
entitled to vpension after his retire-
ment. But a man who is working
in the field as an agricultural labour-
er, workers who construct all these
big buildings here in Delhi and else-
where and also construct roads and
other things, for such workers no
provision has been made for their
old age. In some foreign countries
you will find that there is some pro-
vision made, namely, old age pension,
for such peop’e. Similarly we expect
this Government to make some such
provision for all such people who
work hard during their lifetime,

Then, Sir, much has been said
about unemployment, Unemployrnent
is increasing day by day. The slogan
given by the Government was that
they will remove this unemployment
but instead of removing unemploy-
ment the same is growing everyday.
I have seen many people commit
suicide for want of work and having
to face several difficu'ties in their
life. In some foreign counfries you
will find that unemployment bonus
is being paid to those who are un-
employed in those countr'as. So for
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the welfare of such people some
such provision would be needed. But
we find nothing about it in the Presi-
dent’s Address.

Then, Sir, as far as Delhi and other
big cities are concerned, lakhs and
lakhs of people are living in the huts.
The Republican Party of India had
agitated this problem and requested
the Government that unless and untii
some provision is made to provide
alternative accommodation their huts
should not be demolished, A cate-
gorical assurance in this connection
was given by the then Frime Minis-

ter. Shri Lal Bahadur Shastri.  Mr.
Nanda and Mr. Chavan, all were
there. It was assured that no huts
wou'dq be demolished wunless and

until alternative accommodation was
provided. Unfortunately every day
we are receiving complaints that our
Government is taking the help of
several police officers as if they are
going to attack an enemy; they go
and attack these hutment dwellers,
demolish their huts and throw their
children and female members outside
the huts on the streets, What is all
this? 1Is this the Government of the
poor? What is this Government
doing? So, I request the Government
to see that whatever assurance, they
give, that assurance is implemented.
I am very sorry to see that the Gov-
ernment is very keen to provide peo-
ple who come from outside countries
with all kinds of shelter and provides
them even some money to start busi-
ness; everything will be done for
them, But for generations to come
you will find that the people who are
living in this country are worse than
the refugees. What has the Govern-
ment done for them? Let the Gov-
ernment come forward and say that
they have done something for them.
The Government is demolishing their
huts and thus throwing them on the

streets. This is what our Govern-
ment is doing. 1 think that is not
proper. In that connection 1 request

the Government to see that the as-
surances that have been given are
implemented.
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Then, Sir, as regards the landless
labourers I want to say something.
In big cities the labourers are getting
somewhat adequate wages but if you
8o to the interior, you will find that
the labourers are getting most in-
adequate ~wages and in these hard
days it is very difficult for them to
“ make both ends meet. So we are
Tequesting that the Minimum Wages
Act should be suitably amended, tak-
ing into consideration the present
dearness, anq some arrangements
should be made to see that that Act
Iy made applicable throughout the
Country and peop'e who are working
as landless labourers, they are given
due wages. Something should be
done for them. I got some informa-
tion some few days back that in some
interior parts of the country wages
are given at the rate of three to four
annas per day. Of course, I do not
believe that but that statement has
been made by one of my reliable
friends who comes from a village.
He saiq that that is the position pre-
vailing there. It is really beyond
One’s imagination how they are able
to live within that meagre wage.

Then about waste lands, consider-
able waste lands are available in the
country, For years together people
have been demanding that waste
lands should be given to them for
cultivation. Government also on the

floor of this House comes and says
i that these lands will be given for
cultivation. Our country is Zfacing
acute shortage in the matter of food-
grains. Every year we have to import
huge quantities of foodgrains from
foreign countries. On the other hand
the land which is available in the
country is not given to the people
for growing foodgrains; they are pre-
pared to cultivate it. It is therefore
difficult to understand what sort of
policy this Government is pursuing.
Generally speaking, whatever land 1s
available, it should be utiised for
the production of foodgrains. But
instead of doing that these lands are
lying idle, In Maharashtra and other
| States T have seen some of the lands;
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there are uv iorests. If it is in t{he
interest of the country 1o gIOW
forests and if forests are essential
have no objection to grow forests.
The Government say that they are
not in a position to grow forests. If
you are not in a position to grow
forests, then give those lands io the
people who can cultivate them and
grow more foodgraing and thus solve
the national prob'em. Wherever the
landless people ave there, give them
these lands, these waste 'ands for
growing foodgrains. Thus you will
be solving two problems, one of re-
moving unemployment and another
of growing more foodgrains for the
country.

Then, »ir, in some parts of the
country, in U.P, and Madhya Pra-
desh, forced labour is still continu-
ing. Forced labour has been banned
by law and even then forced labour
is there. Even in the Report of the
Commissioner for Scheduled Castes
and Scheduled Tribes you will find
that the Commissioner has stated
that at several places forced labour
is there. Why is it not being prohi-
bited? If it has been prohibiteq by
law, why action is not being taken?
Who is going to take that action?
Naiura'ly that action has to be taken
by the Government. In that connec-
tion the Government should take
some precautions. Our President was
pleased to say in one paragraph the
following regarding the Scheduled
Castes and the Scheduled Tribes as
‘well as the Backward Class people:

“The socio-economic advancement
of the hitherto under-privileged
sections of our society—the Sche-
duled Castes, the Scheduled Tribes
and the Backward Classes, remains
a matter of the utmost interest and
concern to Government. While a
great deal has been done to ameli-
orate their position, Government
are conscious that more remains to

be done.”

I am grateful that the President
has admicted that a great deal has
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Similarly you will find

Party also in the last Session of the
Gongress at Hyderabad said:

“We are sorry that we agre not in
a position to do what we ought to
have done for the welfare of the
Scheduled Castes and the Schedul-
ed Tribes as well gs the Backward
Classes.”

Everybody comes and says that-—-
those who are honest of course. If
according to their conscience, nothing

- hag been done or whatever has to be

done is not done, who is responsible
for that? Even after twenty years
of Independence, if you are not in a
position to do that, when are you
going to do it? May I ask-how many
centuries you will take to do this?
It is not a question of laughing but
you will find what these people who
have suffered for centuries and even
after  Independence are thinking.
What sort of revolution they should
start but very soon it will be started
and the country will have to face
it. I can only warn the Government
and the people who are not consider-
ing that problem in that respect.

1 wou'd like to Dbring to your
notice what the mentality of our
people is. Of course people say that
the Congress people are good but
even among them those who are
labour leaders are very good. How-

. ever here is one speecn n:2de by the

President of the Rashtriya Mazdoor
Congress, Shri Khandubhar Desai
where he says: ‘we should &ecep away
the Communists far away as we are
keeping the Untouchables far away’.
This shows his mentality.

SHRIMATI YASHODA REDDY:
Please repeat it.

SHRI B. K. GAIKWAD: He says:
* e faeai Y TGT *T 7TE A7 FT
TAF FF T UF aE H3 faaqv g 0"

This is what Mr, Khandubtar Desai
said. What a Congress laboir leader
he is. ’ '
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As regards the sort of untouchabi-

lity that is being observed, I gene-
rally speak at the time of aiscussing
the Report of the Commissioner for
Scheduled Castes and Tribes but rfe-
cently I got some information that
particularly in U. P. and Madhya
Pradesh, wherever there are colleges,
no boy from the Scheduled Caste is
admitted to the College hostel. You
might have heard that at  Aligarh
there is one private college one—Bara-
hsaini Inter College. In that college
one Scheduled Caste boy was appoin-
ted as the monitor. He was murde-
red by the Caste Hindus. Why? It

was done Dbecause he becomes
the monitor and he was elected
by the boys. For your informa-

tion. I .will read a few passa-
ges which the Chairman of the Com-
mittee on Untouchability said. When
he was touring I was also, unforfu-
nately, a member of that Committee
He said:

“There are two colleges—one a
Degree College and the other an
Inter Co’lege governed by a pri-
vate management—a Commitiee
consisting of 15 Members., Adjacent
to the Inter College is a  Degree
College which is alsg gove.ned by
the same managing committee. The
Principal narrated that Shri Om
Prakash Neta, a Scheduled Caste
student of Barahsaini Inter College
was selected as Senior Proctorial
Monitor of the college in August
1967. Outsiders (students of the de-
gree college, had gome enmity with
Shri Om Prakash and therefore
they first chased Shri Om Prakash
and then stabbed him to death on
16th November, 1367 and that also
in the room of the Principal.”

There was another boy who  was
elected as a Deputy monitor. He was
alsg chased and beaten and he was
admitted to the hospital and now he
is hiding himself in Deihi. He can-
not stay in Aligarh. This is the

position. No  protection has been
given by the Government.
Another shameful thing is this.

You will find that in Madhya Pra-
desh Satnams—Chamars—are there
who are the most innocent pecple. So
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many Caste Hindus with pistols and

, swords and with lathis in their hands

f

-‘Everything is illegal

rushed into their locality. They
burnt their houses and  there
were  some rape cases also.

Scheduled Caste women wno were
pregnant were so beaten that there
were abortions in many cases. Six
persons were killed on the spot. Many
houses were burnt. When ihe matter
was reported to the police, no action
was taken, by the police. I am very
sorry to hear that the Home Minister
was interested in doing all these, that
is my information.

SHRIMATI YASHODA REDDY
(Andhra Pradesh): Not Congress
anyway.

SHRI LOKANATH MISRA (Oris-
sa): Which Home Minister—Home
Miunister of India?

SHRI B. K. GAIKWAD: Home Mi-
nister of Madhya Pradesh.

As regards housing sites, I was

going to request the Government
about that. Particularly in Maharash-
tra State I can tell that
wherever there are no houses
for the Scheduled Castes gene-
rally housing site is  provided

free of cost and if it is a cheaper site,
then it is purchased and given by the
Government to these people. Unfor-
tunately here in Delhi we find that

! where people have constructed their

houses, the Government is domolish-
ing them. There is one extension. Go-
vindpuri colony where some Scheduled
Caste persons purchased land some 20
years back and the sale deed was
done in the presence of the Regis-
trar. Now even after the registra-
tion had been done, the Government
is demolishing these houses and says:
and we want
this site’. I do not know but they
say it is in the Master Pian. Whether
the Master Plan had these places or
not nobody knows. Who was the
Master? Perhaps he was sitling in his
office and drawing some plans, So in
such a situation I was going 10 request
you that the Government should pay
its attention. Regarding Government
services there are several insiances
where injustice has been done. ..<-
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SHRI M. GOVINDA REDDY (My-

sore): Mr, Vice-Chairman, I am
supporting the Mouun Dbefore the
House, The President nas been

pleased in his Address to mention
some of the many achievements of
the Government. Naturally in a brief
speech, he could not speak of all the
achievements of the Government, In
the field of industry, in the field of
agriculture, in the field of education,
:n the field of shipping, in the field of
transport, in the fleld of social justice,
everyone must admit that there has
been g remarkable achievement, Of
course, Sir, it is expected of the oppo-
sition that they should also evaluate
the achievements of the Government.
The role of the opposition in discuss-
ing the President’s Address, in my
opinion and as is the practice in Great
Britain from where we have taken thig
system, is to evaluate the achieve-
ments, to find out if the policies of
the Government are wrong, and if the
Government had pursued wrong poli-
cies, to point out how the policies
were wrong and to sugges{ in a con-
structive way what the correct poli-
cies were which the Government
ghould pursue. As such the discussion
on the Address is to be confined
.mainly to the policies of Government.
But, unfortunately, I find here that
the role of the opposition hag goue
only to the extent of condemning the
Government in every way, and not at
all recognising any of the achieve-
ments of Government.

SHRI LOKANATH MISRA: Failures
are innumerable,

SHRI M. GOVINDA REDDY: My
friend says failures are innumerable.
No Government in the world can be
perfect and no Government in the
world can remedy all the ills, parti-
cularly in a country like India, which
had been an impoverished country for
centuries, which had been placed in
circumstances where it was steeped
in poverty and illiteracy, where we
had no industrial sector decades ago,
where we were exploited by foreign
powers, where, even for such a basic
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need as food we still are subject to
the vagaries of nature, and where un-
employment is naturally huge because
the population is rising by more than
2 per cent, a year. All this is to be
considered when we speak of the
failures of the Government, Natural-
ly, Mr. Vice-Chairman, if a picture
has to be appreciated, it has to be
viewed against its background. If ithe
opposition members view the achieve-
ments of the Government against the
background in which the Government
had to function, naturally they would
be fair enough to recognise the
achievements of the Government; they
are by no means mean achievements.
When we compare our achievements
with those mtade in the neighbouring
countries, with the prosperity achiev-
ed by the peoples of those countries,
we ought to be proud—I very humbly
submit—of our achievements. But to
forget all this, to shut our eyes to all
this and only condemn the Govern-
ment is to adopt the attitude which is
very clearly instanced in the fable
which I am going to relate in one or
two words. Mr. Vice-Chairman, there
were once a peacock and a monkey,
which were residing in the neighbour-
hood of a brook which had very
luxurious vegetation. The male pea-
cock wag going his way every day,
and the monkey sitting on the tree
used to see this peacock. The monkey
was jealous of the beauty of the pea-
cock. She saw that every day, the
peacock going, ang then one day the
monkey could not control itself and
go called the peacock and said to the
peacock, “You are the ugliest creature
on earth” The peacock said, *“Well,
T do not think so. There may be
ugliness in me but there is a lot of
beauty in me. Why don’'t you see
that?” But the monkey replied, “Ah,
just look at your feet, look at your
legs. You are not a beautiful creature
by any means.” We'l, this i¢ the
attitude—the attitude of this monkey—
which 1s adopted, I muet say, by the
opposition, We have had the uglinese
in the sense that we have had some
shortcomings; there is no doubt about
it; it is true. And nobody in this



1311 Motien of Thanks

world is perfect. But why not you
see what is good in the Government's
performance and say, “Yes, you have
done this well; we appreciate it. You
must do much more and this is the
way of doing much more, This should
be the attitude taken by the opposi-
tion. = :

SHRI DAHYABHAI V. PATEL: If
on the balance you have done more
harm than good how can we appre-
ciate you?

SHRI M. GOVINDA REDDY: You
say so.

SHRI DAHYABHAIL: V. PATEL:
Yes, it has been the case even after
twenty years of independence.

SHRI M. GOVINDA REDDY: Let
the opposition recognise what is good
and then say what the Government
has not done or failed to do and what
it should do. But the hon, Dahyabhai
Patel in opposition again has repeated
that Government has done nothing.

SHRI DAHYABHAI V. PATEL: We
are not here to praise the Govern-
ment. In the last fifteen years they
have undone everything and brought
ruin to the country.

SHRI M. GOVINDA REDDY: Well,
that is an obstructive attitude which
nobody appreciates, which is not a
statesmanly attitude.

SHRI DAHYABHAI V. PATEL: We
do not want your appreciation.

SHRI M. GOVINDA REDDY: This
is what, I should say, we regret in
the role of the opposition. As I said,
Mr. Vice-Chairman, the country ought
to be proud of what has been done.
And I am not repeating the percent-
ages. They have been mentioned on
many an occasion and which also the
President’s Address contains. So I do
not wish to quote them hefore the
House.

Now I will come to some gpecific
problems, firstly to the problem of
language. This is a very unfortinate
thing. On this question of linguism
there has been a lot of trouble. If
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| only friends had not been fanatical,

things would have moved very smoo-

| thly and very quietly. Many % time

I have said on the floor of this House
that the South is very earnest in
learning Hindi. I have given instan-
ces of how the people in general, how
the children of even those who are
opposed to Hindi are 'earning indi.
But still, some people who call them-
selves chtampions-of Hindi did not
realise the earnest atiempts that were
being made in the South to learn this
new language. A language cannot be
learnt overnight. It takes years, de-
cades, to learn a language. Let all hon
friends who think that Hindi should
be the ruling language of the day, let

them try to learn Tamil or
Telugu, and they will know the
difficulty, know how -long they
would take to learn this other
language. When we Thave very
genuinely and  honestly proved
to the whole country that we wre
doing our best to learn Hindi, still

people were so fanatic with Hindi that
they began to create trouble in several
places, which naturally had to have
a reaction in the South. Now this
was entirely uncal'ed for. This would
not have come about if our friends
had just kept their mouths shut, and
they would have seen that in ten years
Hindi woulg have become the com-
monly spoken language, at least of
the school-going and literate sections
of our society—in ten years, in such
a short time as that—but, unfortu-
nately, they have put the clock back,
and now it has come to this state of
affairs. Let the friends, the mad
friends who are mad about Hindi, let
them know that the seed of  dis-
sension has been sown in the South—
most regrettable it is—and it is am-
ply justified. Mrs. Yashoda Reddy,
myself and Mr. Parthasarathy and
several other friends almost went
down on our knees to beg of these
fanatic friends not to press on that
Resolution, that damned Reso'ution
which has created all the trouble to-
day. I appeal even today to all friends
who have influence to use their
influence with these fanatic friends
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to keep their mouths shut. And the
South will stand by the country, will
do its duty. But if they persist in
what they have been doing, if they
speak against English in the way
they are doing, if they speak for Hindj
the way they are doing now, they
are damaging not only the interests of
the whole country, but their interests
also. They will suffer, Hindi will not
become the Official Language if they
insist on and persist in this fanatic
campaign. Therefore, let us have be-
lief in ourselves. Let us have faith
in ourselves, When we have been
doing our very best to learn this new
language, which is not an easy task,
they should not place more obstacles
question that I would like to ~efer to
this border question. I belong tn a
in the way. They will be enemies of
the country if they do so. The next
country which is a party to this bor-
der question.

THE VICE-CHAIRMAN (SHRI
M. P. BHARGAVA): The country is
the same.

SHRI M. GOVINDA REDDY: I am
sorry, I mean State. I belong to My-
sore State which is a party to this
border question. Mysore very honestly
tried to settle this question ami-
cably. There were geveral things
going on and I do not want to take
the time of the House by repeating
them. Anyway, at the instance of
Maharashtra and because a certain
very honoured gentleman went on
fast the Working Committee decided
to appoint a Commission. Mysore was
not willing and the Chief Minister of
Mysore was persuaded to accept it
and g Commission was appointed.
Even there was agitation in Mysore
saying that this Commission should
not be appointed and there were two
or three deaths also during this agi-
“tation. Whatever it was, Mysore
finally agreed to it, when it was given
to understand that the recommenda-
tion of that Commission would be
wecepted, Now the Commission’s re-
commer dations have come out and
Mahara htra is not willing to accept
it. The Chief Minister of Maharash-
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tra had in more than one speech be-
fore the Commission had reported,
declared publicly that the Commis-
sion’s recommendations wou.d be
accepted. Now Maharashtra is going
back on that declaration. 1 would
appeal to the Government and say-
that now this question should be
decided. If there is going to be trou-
ble then I suggest that the Prime Min-
ister the Deputy Prime Minister and
the Chief Ministers of Maharashtra
and Mysore, or if because the Chief
Minister of Mysore happens to be the
Congress President he has to be kept
above these things, then the Mysore
Pradesh Congress Committee Presi-
dent, and the Home Minister, should
sit together and try to tarrive at an
amicable settlement. Mysore does not
mind minor adjustments or alterations
of the Award, in case there is to be
an amicable settlement now. Other-
wise Mysore would insist upon the
Government  accepting the recom-
mendation of this Commission.

One more point I would like to
touch upon and then sit down. 1
would not like to exceed my time.
This matter is the question of the
Rann of Kutch. Of course, this is
not mentioned in the President’'s Add-
ress, but all the same I wou'd 1~
to submit my views now. We were
a party to the arbitration agreement.
Having been a party to the Tribinal

now that the arbitrations findings
have come out we should, in
my humble opinion, abide by the
Tribunal's Award. Just because
Pakistan had not played  her
part under the Tashkent Agree-
ment and she has not fulfilled

her obligations according to that
Agreement and has failed to honour
her own commitments, that is no justi-
fication for India to fall to honour her
commitment. India is known in the
international world for her high stan-
dard of behaviour, for her statesman-
ship. If she is to hold that place in
the international world and if we
have to face other countries with our
heads straight, we have to recognise
this arbitration and we have to accept

its Award. ) L
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SHRI BHUPESH GUPTA (West
Bengal): Your heads are always

straight, the question is whether they
are clean.

SHRI M. GOVINDA REDDY: They
are quite clean, let me tell my hon.

iriend, because unlike him we
have not Dborrowed our heads
from the Reds. Therefcre our
heads are always clean and ‘hey
are quite pure. There is no

dispute on that point. I submit in
this connection that the Kutch Arbi-
tration Commission's Award should
be accepted and there should be no
arguments. It is not a party question.
It is a question of India’s honour and
I hope all the parties will also co-
operate with the Government :n ac-
cepting this Award. Thank you.

————

RE STATEMENT ABOUT THE WEST
BENGAL GOVERNMENT

SHRI BHUPESH GUPTA (West
Bengal): Sir, I have a submission to
make. We are getting very many
accounts ang reports about the West
Benga' situation. It seemg that the
Home Minister is making a statement
in the other House, that there is to be
a motion and he is going to make
a statement. We understand that the
Ministry of Dr. P. C. Ghosh hag re-
signed @and if a statement is being
made there it is not fair that this
House should be kept uninformed.
Simultaneoulsy the statement should
be made here also. It is a good thing
that the puppet regime there is gone.
It is good news. We had also given
notice of a motion here. Like the
motion in the other House we also
have tabled a motion here.

THE VICE-CHAIRMAN (SHRT
M. P. BHARGAVA): 1If a statement
is being made there I shall see that a
similar statement is made here also.

SHRI BHUPESH GUPTA: There
is no dispute on that. At four o'clock
the Home Minister is making % state-
ment on a motion being moved there.
Meanwhile all kinds of reports are
spreading. We should like to know
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authoritatively what is going to hap-
pen. We are naturally anxious, We
are glad that the puppet government
is gone.

THE VICE-CHAIRMAN (SHRI
M. P. BHARGAVA): That is all.
right.

SHRI BHUPESH GUPTA: 1 have

booked a trunk ecall to Calcutta al-
ready. Therefore you should direct
the Government to come here and
state the position because the
P.T.I is circulating reports. There is
good news, of course, that the puppets
and the stooges are gone, But it
should be divulgeq and revealed to

| this House.

(M, P.
You

THE VICE-CHAIRMAN
BHARGAVA): That will do.
may reserve your comments.

Now, Mr. Rajnarain.

DISCUSSION ON MOTION OF
THANKS ON THE PRESIDENT'S
ADDRESS—contd.
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